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Approwal 01 Projec:t Report _ N..-Iakan 
...... Barboar 

11~. SHRI A. K. GOPALAN 
SHRI N. SREEKANTAN NAIR; 

Will the Minister of AGRICULTURE be 
pl~ to lIate : 

(a) whether the Project Report on Fishing 
Harbour at Ntendakara submittffl by· the 
Government of Kerala ·has been approved hy 
the Central Government; and 

(b) if DOt, the present stagc of the ocheme ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE); (a) and (b). 
The Project Report on the development of 
Ncendakara Port prepared by the State Govern-
ment was .... ferred to tbe U. N. D. P. :Project 
for Pre-Investmmt Survey of Fishing Harhou" 
for making a. technical and economic assess-
ment of the projttt. The U. N. D. P. Project 
undertook engineering and economic studies 
at NCCIIdaItara during November-December, 
1971, and thrir detailed report, which bas been 
finalised, is apected to be nceived shortly. 

SII.rgp 01 Food Ie Madia,.. P ......... 

1139. SHRI RANABAHADUR SINGH: 
Will the Minister of AGRICULTURE be 
plcaled to stalc : 

Ca) whether in Madhya Pradesh there is 
a shortage of food because of untimely rains 
and neither any assistance has been given to 
that State nor satisfactory fair price ralion 
shops have been opened specially in the back-
ward areas of Rewa aod Sidhi Districts; and 

(b) if so, the arrangements made by 
Government to lupply food on reasonable 
pricel to that area? 

THE MINISTER OF STATE IN THY. 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) I (a) and (b). No, 
Sir. Allotment of foodgrains to the State from 
tbe Central Pool i. adequate. Quotas are 
being al1o:ted by the State Government to the 
districts according to their demands. Ade-
quate number of fair-price shops have been 
opened in the districts of Sidhi and Rewa, to 
IlUpply foodgraiD' to the consumers, at reason-
able prices. 

SpecUle ScIa.a •• to pl'Ovid. LIak R", to 
IDa_Rbi. A ..... 

\140. SHRI RANABAHADUR SINGH: 
Win the Minister of SmpPING AND 
TRANSPORT be plealed to Itate : 

(a \ the specific ochemes drawn up to provide 
Adivasi regions lilte Sarguya and Sidhl with 
link roads to tbe ioaccCllible rcgions ; 

(bl the cxact amount of funds allotted for 
such schemes in tbe current year ; and 

(c) the channel through which this fllnd 
will be uti! ised for aecution of such echemes ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS AND IN THE MiNISTRY OF 
SHIPPING AND TRANSPORT (SHRI OM 
MEHTA): (ai to (cl. The Govcrnment of 
I ndia are primarily responsible for road. de-
clared a. National Highwavs. All roads other 
than National Highways in StaleS, including 
link roads to the AdivBli rqions etc., bave to 
10rm part of the State I'lan •. In order, howevcr, 
to assist the State Goverument in the devclop-
ment of thae roads, assistance i. provided 
under certain specific schemes as indicated 
below: 

Under tbe Centrlllly sponsored programme of 
the backward C1assca Sector, the "commuhica-
tion" och"me is included under the Tribal 
Development Programme. The following funds 
are provided for the cnmmunication schemes in 
each Tribal Development Block: 

Tribal Development Blocks 
in Stage I .. Rs. 2.00 lakh 

Tribal Development Blocks 
in Stage II .. Rs. 1.00 lakhs 

Tribal Development Block. 
in Stage III .. No specific 

amount has 
been earmar-
ked. 

So far as Sarguja and Sidhi Districts are 
concerned, there are 17 Tribal Development 
Blocks in Sarguja District and I in Sidhl Dist-
rict. 

In addition, 8 programme of construction 
of five roads for which provision has been made 




